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MR. DEPUTY CHAIRMAN: Now, listen. .. (Interruptions)... Mr. Anand Sharma.

(Interruptions)...
sft s ¥l Ay wa A ST BT gesul L (FFET).
MR. DEPUTY CHAIRMAN: Now, let me go to Zero Hour. .. .(Interruptions)...

sft ol aaR SRt (REr): AfRdRy 9% srmar & 91 21 .. (@EEE).. 9T,
ST S W F9 TR DS 3R 21 EMT B L. (TIEE)....

MR. DEPUTY CHAIRMAN: If you want a discussion, give a nolice.
~A{Interruptions)... 1f you want a discussion on this subject, please give notice.

I am going to take up Zero Hour now. Shri Md. Nadimul Haque. ...(Inferruptions)...

MATTERS RAISED WITH PERMISSION
Need to release pre and post-matric scholarships to minority students

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, cooperative federalism

demands. ..(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Md. Nadimul Haque, you speak loudly.

(Interruptions)...

SHRI MD. NADIMUL HAQUE: Sir, cooperative federalism demands extensive

interaction between the Centre and the States. ..(Interruptions)...
MR. DEPUTY CHAIRMAN: Nothing else will go on record. .. .(Inferruptions)...

SHRI MD. NADIMUL HAQUE: Feedback from the States must be given equal
mmportance. ...{(Interruptions)... 1t 1s sad that the present cooperative federalism 1s
only in name. .. .({nferruptions).. It 1s time we head towards ‘Operative’ federalism.
(Interruptions)... Sir, today, I would like to draw the attention of the House to a
very important issue that is the demand for release of Pre-matric/Post-matric/Merit-

cum-Means Scholarships to minority students. ..(Interruptions)...

sft s ¥ (fRmmad TSy S WX @ BISE @ Al g1 R ().

SHRI MD. NADIMUL HAQUE: It is a matter of great concern that almost four
lakh minority students from West Bengal have not received their scholarship for the
year 2015-16. .. .(Interruptions)...

ft g Ik Sur & v W) (@), A9 @) 99 BYd 21 L. (CIEEH).
B9 dR-9) ¥ad H Ue el Bl ...(AIEH)...
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MR. DEPUTY CHAIRMAN: 1 said, you give notice. ..(Inferruptions)... 1 said,

you give notice. ...(Interruptions)...
SHRI MD. NADIMUL HAQUE: Despite being eligible... (Interruptions)...
MR. DEPUTY CHAIRMAN: You give notice. ..(Interruptions)...

SHRI MD. NADIMUL HAQUE: ..they were barred from the benefits because
of technical glitches, like slow server speed, drop down menus not working or
names of many educational institutions missing from the list while accessing the
‘National Scholarship Portal’, ete. ..(Interruptions)... Besides the technical problem,
in certain remote places of West Bengal like Sunderbans, Purulia, Bankura and
Darjeeling, people have limited access to computers and to good network connections.
(Interruptions)... Sir, West Bengal has, recently, faced unprecedented floods in 235
blocks of 13 districts. ...(Interruptions)... Even after the State Government’s effort to
publicize and help the students with internet access, the benefits are being denied
due to technical glitches in the National Scholarship Portal. ... (Interruptions)... Despite
the State having already sent offline data, as sought by the Ministry, almost four
lakh students are still outside the ambit of the Scholarship Scheme. Sir, our Chief
Minister, Ms. Mamata Banerjee, had written to the Ministry of Minority Affairs
mn August last year regarding this. Even, 1 had, on May 5th, this year, raised this
1ssue 1n the House and was assured by the then Minister of an early solution to the
problem. Our Chief Minister, last week, had also written to the hon. Prime Minister

on this matter. However, the problem still persists.

I urge upon the Centre to allow us, ie., the State of West Bengal, to opt
out of the National Scholarship Portal and let us disburse the scholarship funds
electronically through DBT, with appropriate backward linkages to NSF, along the
lines of disbursement of scholarships to SC/ST students.

Sir, 1 end with an Urdu couplet,

"HrEdl § b oG WY @ g
At Wl did b 8, we W Rl Bl

Bo LS Liw plasll S Uy biggw” T
Teo Ghan st o wn S B8 e S
Sir, T urge upon the Minister to respond.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I associate myself with
the matter raised by the hon. Member

T Transliteration in Urdu script.
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SHRI VIVEK GUPTA (West Bengal): Sir, 1 also associate mysell with the matter
raised by the hon. Member.

MS. DOLA SEN (West Bengal): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, 1 also associate mysell with
the matter raised by the hon. Member

SHRIMATT JAYA BACHCHAN (Uttar Pradesh): Sir, 1 also associate myselfl with
the matter raised by the hon. Member.

S1. I §IR WiEHl (AER): Asiea, Ak aew 1 <11 faw Semr 2, § 4
I AT ATDT WG DIl G

ft fRTma T=eT (9 udyn): Helgy, AEHl wewr A off vy gern g, § )
SHH 3T AMGDHT G BT &)

MR. DEPUTY CHAIRMAN: Now, Shri Ramachandra Rao.. .(Interruptions)...
Shri Ramachandra Rao ...(Interruptions)... 1 will call you. ..(Interruptions)... €]
Sfl, 3MUT zero hour notice ©, 3MT 4G Y ...(FFIM)... Shri Ramachandra Rao
.(Interruptions)... Shri Ramachandra Rao, 1 told you, yesterday itself that your privilege
notice 1s being examined by hon. Chairman. So, you will be ntimated about that.
Sit down. Now, Shri Pramod Tiwari, what is vour point? ...(Inferruptions)... I know
you have given ..(Interruptions)... 1 know .. .(Interruptions)...

SHRI PRAMOD TIWARI (Uttar Pradesh): S, ...(Jnterruptions)... Sir .. (Interrupfions)...

MR. DEPUTY CHAIRMAN: Now, listen. ...(Inferruptions)... I know vou have given

suspension notice. But the suspension notice 1s not being allowed. ...(Inferruptions)...

SHRI PRAMOD TIWARL Just a minute, Sir. ..(Inferruptions).. &<, #31 I8
oyl & b ¥g 3l €1 g1 Wadl 8, s9d d1g gl 81 qodrl Ub Hise 3R gsA
@ T80 I% o9 R ¥ S[eT AR ¥ O N gwifea Rears), o ofafie 1ew offa
ahd 9, S IR-AE] S 2% | BRI o <81 21 39 I8 91 SUEBY 9ET 37 T8
g fr sal & IR F free 7 o1 BE PR T99 oo AdRm W T, PRET /R
argd, o eiafiie dsa oflar o, 99 dar fhar on v 21 L@@,

MR. DEPUTY CHAIRMAN: Yes; 1 agree. That 1s a point.

sft wle foart: w7, W71 @z o aifey 7% ¢ & oFR 98 sIv < W hd B[
¥, o FrRE 10 (4) & srdita v @i B, R ardild err swel 99 et &
fear w2, ot 98 Iger am WaT aifey err 99 waqa seqge fern 8, O
S Aol &1 Sl
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MR. DEPUTY CHAIRMAN: If there is a conspiracy, ...(Interruptions)... Yes. |

agree with you. . .(Interruptions)...

oft g fart: & swar AT @war g1 .. (@9EM)... T IES! AEaR] &
TAR 89 & Rearst & wmer feamrana 81 981 21 L (@aE)... o 81 @ 2l

MR. DEPUTY CHIARMAN: Yes ..(Interruptions)...
oft yg faartt: & smud wieaH & ST digdn € 99 UY SR @1 R ugl 22

sft YR RiE SEa (exilavie): Agicy, A wew o Sl fawg Sorn 8, #
IHY AT ATDT TG DIl G

SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): Sir, I also associate
myself with the matter raised by the hon. Member

MR. DEPUTY CHAIRMAN: This is a very relevant point. This 1s a very
relevant point because, as [ understand, Mr. Yadav 1s to get a medal for our country.
He 1s a matenal for Olympic Medal and, if it is a conspiracy, then, 1 think, it
should be investigated. Since there is an allegation that it is a conspiracy, I do not
know if this can happen like that. I do not know! But it is a very relevant point.
{Interruptions)... Yes, Nagviji, please. ..(Interruptions)...

(8ﬂ HEdR 3edTH 7-|'cb_r-ﬂ) |e, yHlg faat Sit = SR 2ffaw # minority & scholarship
DI AP TP Jgd Bl important issue SSRIT 2l

MR. DEPUTY CHAIRMAN: You are the Minister. ..(Interruptions)... You are
the Minister, so you have to do it. ..(Interruptions)..

#fl qEaR F=E Ahdl gud usd W B "l wewil T Ul 9| Turd digd
9, 318HS Ucd Wed o 39 98 ° w99 Radwe @) ofll 859 auiw 9§ whian¥y @l
TS Udha &) ST 8H 31 20T dd gl 41 21 a9 2015-16 H 56,27,000 ©I=A1
Eal FIQI-HIrE(cn, HNC-HIECD 3T merit-cum-means IHIARIIT T oIT ﬂ’cﬁﬁ %, T 1,537
TS T B @ QT U E L aEE)..

oft M. THHA TF: G b Wi AR dRg weSed @l wniaxl gl frd) @,
JBT AT BAIT? .. (A ..

O Sl S st Y Sly cadle S UKL gl gl dese Qlizf
o (edslas)s By WS B O o Lo

T Transliteration in Urdu script.
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sl gER 9™ THd: IS FEYE, AR RN @ w®E P PR LR gIma
AR WG B g g, Jf H 999 did el 3iY 39l hdde hwil, gH 3UD]
feama et 21 ...(@3gM)... B sl v R € 5 ot sl &1, o f6
SIONAHG §, 9Dl Whier¥ra e @Ry, Sud enr fhdl i) ww ux @H) g,
foreft At & WX 9= @A BRf, S9®] 89 wde Pl 3R SUd RIdarw rRde
| . (AFE)....

#ft Suwamfa: Sle 21 we a1d ydlg faar) St 9 W @) 31 L (@EEm)..

sl qER s Fhdt a1 [y Wi fEr) St @ 21 S e we fErd
Sit < 3ern g, a8 ffvad aR 9 uwm R T § R B9 g Hew W weidd Haney
afe =it it ¥ w2 W 5 9 39 WX SMawIE HeA Som| . (HGEH)...

ft SumuTafa: B, SE®T SR BT TSN L (HAETH). .
Need for eliminating all unmanned level crossings in the country

MS. DOLA SEN (West Bengal): Mr. Deputy Chairman, Sir, the tragic incident
that happened day before yesterday morning shook us to our very core. Reports are
still coming in, but, at least, seven children were killed and several others injured
as their school mini-bus was hit by a train at an unmanned railway crossing in
Auraiye, Bhadohi, in Uttar Pradesh. The mini-bus of Tender Heart School was carrying
students up to 10 vears of age was hit by the Varanasi-Allahabad passenger train.
On March, 2016 the Minister of Railways reported that there were 10,440 unmanned
level crossings in the country as on April, 2015

In 2014, a PIL. was filed in the Supreme Court of India seeking the elimination
of all unmanned railway crossings and, in the meantime, to ensure the safety of the
children on unmanned railway crossings. Yet, as we are witnessing today, accidents
and deaths at unmanned level crossings still occur with alarming regularity. Kids
with hopes and dreams in their eyes, with courage and ambition in their hearts,

have been taken away from us in a cruel twist of fate.

From 2009 to 2014, almost 43 per cent of all railways accidents were at level
crossings. Of the 16 Railway Zones, more than 35 per cent of the level crossings
are unmanned. From August, 2015 to January, 2016, there were 15 accidents at level
crossings, resulting in the death of 26 people. Studies have shown that increasing train
speeds and rapid motorization of rural roads have increased the cases of accidents
at unmanned level crossings. A number of these accidents involve buses, often
involving school children, leading to a disproportionately high number of fatalities

when compared to a number of accidents.

It 1s important to draw your aftention to the fact that when Mamata Banerjee

was the Railway Minister, due to her untiring and sustained work towards rail safety,



